Report of the committee constituted by the Hon’ble NGT Bhopal in the Matter Rajendra

Tiwari v/s Union of India & Ors
0.A. 46/2022

1. Background:
The Petitioner prayed that a hotel is being illegally constructed inside Nahargarh Wildlife

Sanctaury, Jaipur and it should be demolished.

2. Hon’ble NGT CZ, Bhopal order dated 31.05.2022

Hon’ble NGT Bhopal(CZ) order is stated as under :

“5. We deem it just and proper to call a report on the matter in issue in present Original
Application, from a Joint Committee consisting of:-

i. District Collector, Jaipur

ii. Chief Conservator of Forests or his representative, Jaipur

iii. Jaipur Development Authority through its Commissioner, Jaipur

iv. One representative from State Pollution Control Board.

6. The Committee is directed to visit the place and submit the factual and action taken
report within six weeks. The State PCB will be the nodal agency for coordination and
logistic support.”

The following members were part of the committee:

1. Additional District Magistrate, Jaipur-North (Nominee of District Collector Jaipur)

2. Deputy Conservator of Forest Zoo(Wildlife) Jaipur (Nominee of the Chief Conservator
of Forest)

3. Deputy Commissioner Second, Jaipur Development Authority (Nominee of the
Commisioner, Jaipur Development Authority)

4. Regional Officer, Jaipur-North (Representative of the State Pollution Control Board)

3.Committee’s Observations:

The committee opined about the need of a fresh joint survey for ascertaining the
correct position of the land in question, in its report dated 02.08.2022. Following
which a committee was constituted by the District Collector Jaipur, comprising of
representatives of Forest Department, Revenue Department and JDA, vide his order
dated 04.08.2022 (copy enclosed, Annexure-1) .In compliance of the order dated
04.08.2022, chain survey was tried on 12.08.2022 but could not be completed
because of buildings existing between permanent points, and hence, the team
suggested the survey to be done along with the settlement officer’s team with the
use of DGPS instruments. Accordingly, District Collector Jaipur, ordered the
settlement officer to conduct the survey vide his letter dated 18.08.2022(copy
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enclosed, Annexure-2). The Settlement team, along with Forest, Revenue and JDA
teams, conducted the survey on 24.08.2022, and post processed the data and
submitted their report to the Revenue department which was made available on
08.09.2022 (copy enclosed, Annexure-3).

According to the aforesaid report, about 140 sq. m. area of the land towards west, as
shown in the joint survey report enclosed, is falling within Forest boundary, as well
as Nahargarh Wildlife Sanctuary Boundary. Rest part of the building is falling in the
notified Eco-sensitive Zone.
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